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Co-operative agencies like Nationa. 
Acricultural Coop. Federation. with 
the apple marketing by providini! 
sale and cold storage faci1itiee at 
~1  Bombay and other Important 
towns with a view to ensuring rea-
sonable prices to the apple growers. 
and 

(c) if not. the rNlSOns therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
ISHRI ANNASAHEB P. SHINDE) 
la) to (c). The apple producers of 
Himachal Pradesh suffered losst'!! be· 
cause of the ~ in transpor' 
III 1971-72 due to Incessant hea\'y 
rains, landslides and hail storms. lr. 
1972-73. the lossea were mainly duE' 
to the tailure of the crop. Both thE' 
State and the Central ~  

are aware of the prodems. The 
Himachal Pradesh GO\'emmenl and th.· 
Himachal ~  Agro-Industril'! 
Corporation are actively involVed Ir. 
the marketing of apples. The Gov, 
ernment and the Corporation h.v(' 
set up cold stonge facilities in ~1  
and Bombav and there is a proposal 
to construct' ~ .. hole-l3le shops in Delhi 
and Bombay for which land both at 
Bomba,y and ~  baa already been 
taken on 99 yeara' 1_. 

Though there is an A,ncultural 
Prodw.'e Market Act. the fruit mar-
kets are yet to be orpru.ed and re-
gulated. 
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"-ipmeDls to N.C'&'R.T. 

5649. SHRI RAMAVTAR SHAS· 
TRI: 

SHRI K. M. MADHUKAR: 

Will the Minister of EDUCATION. 
SOCIAL WELl'ARJ: AND CULTURE 
be pleued to ute: 

(a) whether the Oftldab of the 
Ministry of Education !liveD such 
asaignments to Natioaal Council of 
Educational Research and Training 
which may require petty acechnnlc and 
secretariat act; 

(b) jf so, whether this tantamount< 
to trHtin, this organisation as a sub-
ordinate oftlce of the Mimitry' and thus 
undermining Ih autoDOlllJ'; 




